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1BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

O.A. NO.741 OF 2024 

IN THE MATTER OF: 

Ravindra Kumar ... Applicant 

Versus 

Union of India & Others ... Respondents 

STATUS REPORT ON BEHALF OF RESPONDENT NO. 3/ 

DELHI DEVELOPMENT AUTHORITY, IN TERMS OF 

THE ORDER DATED 27.01.2025. 

1. That The Deponent is well conversant with the facts and 

circumstances of the case, as per the records maintained by 

the Department and as such competent to swear and depose 

the present affidavit. The present affidavit- is being filed on 
. , 

behalf of the Delhi Development Authority ("DDA") 
i 

Respondent No.3, to place on record the action taken/status 

r.eport, pursuant to the ... ord~r dated 27.01.2025 passed by this 

Hon'ble Tribunal. 

ant to the Order dated 27.01.2025, a letter dated 

.2025 was addressed by the DDA to the President of the 

, Chitrakoot Society CGHS, requesting immediate 

n for the discharge of sewer in the storm water drain 
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2
along Sector 23, Dwarka, at MP Road No. 210(110) and MP 

Road No.226. A copy of the said letter dated 12.02.2025 is 

annexed hereto as Amiexure R-1. 

3. Thereafter a joint inspection of the SWD at MP Road No. 

210(110) and MP Road No.226 was conducted on 

i.s}o).\l-o'.'-C , wherein the representatives of DDA and DJB 

were present., Captain Mann - resident of Sadbhavna 

Society, Sector 23, Dwarka, and the ex-President of 

Chitrakoot Society, Sector 23, Dwarka, were also present. 

The SWD was inspected and the following observations were 

recorded in the inspection note, 

"1. The sewer line outside the Chitrakoot Society is found 

running smoothly in channel. 

2. The interconnection of the storm water drain and sewer 

line within the premises of the Chitrakoot society is found to 

be plugged. No intermixing of sewage and strong water 

drain observed at the site. 

3. The storm water drain outside the Chitrakoot Society is 

found dried up, without any flow. 

Conclusion: 

No intermixing of sewarage and storm water drain from Sai 

enclave, EPFO building, Sector - 23, Dwarka via sector -

22/23 crossing up to Chitrakoot CGHS, Sector - 22, 

-0---=r-~Dwarka. " 

~---~~,, copy of the inspection note dated 25.02.2025 is annexed 

k4MltS!f c ' .,,,._ 
APr/'1:.~'//{:.NDnA\ he to as Annexure R-2. . 

• ,'' ) ~ Q . ;,,i' ::., 
o,-,~ ,.~· . T e connection to 'Naya Johad' from the Storm water drain 

V'";,,. ., J ,, . .... __ t>.. 

• OF 1N'0\ 1 situated at MP Road .No.~ 10 has been severed and closed. 

Since the completion and inauguration of the 7 MLD Sewage 
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3
Treatment Plant (ST_P) ~n February, 2024, the recharge 

source of the Johad has been from the overflow of Trunk 

Drain-02 at Ch. No. 2900 and Ch. No. 3100. The water in the 

said channels before entering Trunk Drain No.2 (Peripheral 

drain) is treated at 7 MLD Sewage Treatment Plant and 

thereafter discharged into Trunk Drain No.2 (Peripheral 

Drain) again. Photographs of the connections at Channel 

2900 and Channel 3100 along with some recent photographs 

of the Naya Johad are annexed hereto as Annexure R-

3(colly). 

5. The above information, documents and present Affidavit are 

submitted accordingly. 

Au!lrority. No part of it is false and nothing material has been 
~ o(;f- e 

~~aled therefrom. 
j, ~ ~ :1:RTIFIED THATTHE CONTENTS EXPLAINED TO ThL 

~ ~' DEPONEHT/EXECUTANT WHO IS SEEMED PERFECTLY TO 

-~~:~~ :~:'.n:t~h~~~'..t;~_:'."' ~ -,p \r\ 
,,. ~A($· iDENTIFY THE EX1;,::1 ITA•:T/ Di:PONENTWHO HAS 

~ "') !o "O' SIGNED IN MY PRcur :'JCE 

~"~ ~'/; ·( 6.MLF.SH BHANDARI 1HIPATHIAdvocate Reg. No. 1692r DEPONENT 
.,~~O -iTARYPIJBUC(C.L.OELHI) , . -q;ft1{ ~ ~ 

4 Er. Manish Kumar Gupta 
~ ~/Executive Engineer 

tt.~.tt.-2ffi.fij.m./D.M.D.-2/D.D.A. 

0 5 /I r 1 \t 

··.r .- 2025 
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Annexure R-1

4
DELHI DEVELOPMENT AUTHORITY 

wr?Jhr?I JtfaorRft JthJram 

OFFICE OF THE EXECUT_IVE ENGINEER 
?,ll<lH l8l uma 81'> • JI 

DWARKA MAINTENANCE DMSION-11 
i i~ um.fl, 1)-a~.l-5 

CENTRAL NURSERY, SECTOR-5 
~. orl fe-R-11 - 110075 

DWARKA, NEW DELHI-110075 
Email Id: eedmd2 dda.or .in, Ph.No. 011-2507558 1 

I fl/) I;-.-
No.FS(Misc.)/ AE(P}/DMD-ll/DDA/2024-25/ ((i::J Date: r/ 1 

To 
The President, 
RWA, Chitrakoot CGHS Society, 
Plot No. 9, Sector-22, Dwarka, 
New Delhi-110075. 

Sub: Disconnection of Sewer line into the SW Drain Inside the premises :. 
Chitrakoot CGHS Society. 

Ref.: Direction of Hon'ble NGT Court during course of hearing on 27.01.2025. 

Draw your immediate attention towards above cited subject and referer:ces. :: 
is to intimated that Hon 'ble NGT Court has been given the direction during the co:.::-~~ 
of hearing on dated 27.01.2025 in the matter of Ravinder Kumar Vs UOI & Ors 
against OA No. 741/2024. The directions have been issued by Hon'ble NGT court t'J 

take remedial actions for disconnection of drain, connection to sewer line within 
Chitrakoot CGHS Apartment premises. 

in view of above, you are hereby requested to discontinue the sewer ime frr,~ 

the S.W. Drains with 7 days from the date of issue of this letter. None compliance of 
recommendation of Hon 'ble NGT court, legal action will be taken against you and SW 
Drain connection will permanently be closed without further intimation. 

¢. dlolltt L a!ID) . ..:» ..:, 

alful>IRfi alffl<icu 
~uct>I :.u,U:stlq ffl" -11/ tl.~.t! 

Copy to: 
1. SE/DCC-I, ODA for kind information. 
2. EE(D)-091, DJB, Near Dwarka WTP, Dwarka, New Delhi-110075 
~ Dy. Director(ILl, DOA for information and necessary action please. 

/ 4. AE-VI & AE-(VJ DMD-II persue the matter with RWA, Chitrakoot CGHS Societ 
5. Guard file. y. 
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Annexure R-2 5
DELHI ,JAL HOARD 

GOVT. OF NCT OJi' DF.Ll·H 

( H 

N,,.:- P.IH ' F-ltl HN l )/2024-25/ 
l)utcd :- ? - \ ~ ' 

r,,. 
l ' '- ''-' lltiw FngiiK·,·r (DMD-2). 
I ,·lhi lkwl,,pmcnt Authority. 
1)1).-\ l ' ,•ntml Nm~cry. Dwarkn Sector -5 
:-l1'" D1.• lhi- l l 0075 

Rcfrrcncc: -

INSPECTION NOTE 

1. FS(MISC)/AE-I/DMD-II/DDA/100 Dated 27/07/2024 
2. DJB/EE(D-091 )/2024-25/790 Dated 29/01/2025 
3. DJB/AE-l(D-091)/2024-25/326 Dated 13/02/2025 

R/ . 
Sir. /07/2024 , d" 

In the reference of above mentioned letter issued by AE-I(DDA) on dated 27 regar mg 

,0ntamination in storm water drain from Chitrakoot CGHS society. f 
In the above matter a joint inspection has been carried out by DOA and DJB team in the presence 0 

RWA official ofChitrakoot CGHS society. 

The following officials and representative present during inspection: 

I. Arun Kumar (AE, DOA) 
2. Hansraj Meena (AE, DJB) 
3. Moh it Kataria (JE, DJB) 
4. Ashish Mohan (JE, DOA) 
5. Capt. Mann (Natural Activist, Resident Sadbhavna Society) 
6. Col. PC Chaudhary ( Ex- RW A President Chitrakoot Society) 

The following observations are noted during the inspection: 

I. The sewer line outside the Chitrakoot society is found running smoothly in channel. 

2. The interconnection of storm water drain and sewer line within the premises of the Chitrakoot 
society is found to be plugged. No intermixing of sewerage and storm water drain observed at 
site. 

3. The storm water drain outside the Chitrakoot society is found dried up, without any flow . 

Conclusion: 
No intermixing of sewerage and storm water drain from Sai Enclave, EPFO Building, Sector-

23, Dwarka via Sector-22/23 crossing upto Chitrakoot CGHS, Sector-22, Dwarka. 

Copy to: -

1. SE(CJ-09 
~ 2. EE(D-09 1) 

: for kind information pl ease 
: for kind information please 

3. JE concerned for persuc 
4. office cory 

Sd/-
(Hansraj Meena) 

Asst. Engineer (D-09 l ) 

l-1Jl - - ,-s \oJ.. \ U)~ S-
(1-lunsnti Me na) 

Asst. Engineer (D-091 ) 

Hansraj M 
Assistant Engineer (D 

D lhi Jal Board 
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6131 S (1 ,I ) 

CIETY LTI 

1 r1, ,,1 • ( 1,11, , i-1,,,1'/ / , ,,,, 1,1, ,, ,1 

[CGHS/Gcn/2025/02 

D lh1 Develcr:.-mcnt /\ut11onty 
Offlcee of the Executive Engineer 
Dwarka Maintenance Division-II 
Central Nursery, Sector-5 
Dwar"a. New Delhi-110075 

.') '1 ) 

) I, '"" J ✓ r 

Subject: Disconnection of Storm Water Drain into Sewer 
Line inside the Premises of Chitrakoot Society 

1. Refer to your letter No FS(Misc)/AE(P)/DMD-II/DDA/2024-25/107 dt 12.2.2025. 

2. It is intimated that the society R.W drains has been disconnected from sewer 

line i\ desired. 

~~ 
Presi'cient 

Copy forwarded to :-

Office of the Executive Engineer (D)-091 
Delhi Jal Board, NCT of Delhi 
Near Dwarka WTP 
Dwarka, New Delhi-110075 

O/o AE-VI & AE(V) , ODA 
Central Nursery, Sector-5 
Dwarka, New Delhi-110075 

O/o Dy Director(IL), DOA 
Central Nursery, Sector-5 
Dwarka, New Delhi-110075 

I\-. c\u s 131lltf ~ \.u-,, • o. \. O w.il 
J'£ s~. Aslu~~ 1 ~tA AE ~y'tc,j ~ 

al_,yi~9w;Jl-i Jf. / :Y'l"B . O>r e--lt/4L ';.o/oJ-14~ 
V 

a ne1 ,·, ~ {e14v,-/ M- &IA4!t J..f\t ~ • 

cf.:s rerrn~cf~ O-r,of ~~\.\Mio/('. Lj t>el 

r,fid~ "·Q i,, s. w. ~ .. ut'>\I of rr1.r. ..,"Q°' nc 

HI(~(~ rl~ a.Lw ... ~ 01~11 ~ Ja ~ ~ 
/JI~ .f>taj WA}~ ~ L)J~q oJI.U..I. 

d,-,J. 
21-1 ; 

AJr .... 
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7Annexure R-3 (Colly)
Connection No. 1 at Channel 2900
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8

Connection No. 2 at Channel 3100
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